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Administradon of Railway 
workshops 

10211. SHRI NARAYAN 
CHOUBEY : Will the Minister 
of RAI.LW A YS be pleased to sta Le ; 

(a) whether Government have 
plans to modernise the Railway 
workshJps ; 

(b) if so, what are the work-
shops that are going to be moder-
nised ; 

(c) wh~ther Kharagpur Railway 
workshop is proposed to be m<>der-
nised, what are the special features 
of modernising the same and the 
estimaLed cost th~reof ; 

(d) the number of Railway 
employees in the Workshop includ-
ing stores Department attached 
to workshop as on 31st March, 197 5, 
31st l\.-larch, 1976, 31st .March, 
1977, 31st March, 1978, 31st ~larch, 
1979, 31st .~•larch, 1980 a·.1<l 31st 
March, 1981; and 

(e) whether the number of staff 
will grow in number or fall in 
number after modernisation, the 
approximate number thereof ? 

THE DEPUTY MINISTER IN 
THE MINISTRY OF RAILWAYS 
AND IN THE DEPARTMENT OF 
PARLIAMENTARY AF.FAIRS 
(SHRI MALLIKARJUN) : (a) 
Yes. 

(b) The following workshops/ 
Production Unit are being moder-
nised in the Ist Phase of the Work-
shops Modernisation Project:-

1. Matunga Workshop of Central 
Railway. 

2. Kanchrapara Workshop of 
Eastern Railway. 

3. Kharagpur Workshop of 
South-Eastern Railway. 

4. Parel & Mahalaxmi Work-
shop of Western Railway. 

5. Chittara1ijan 
Works. 

Locomotive 

(c) Yes. Special features of the· 
scheme are the improvement of 
workshop c..1.cticiency through 
acquisition of modern machinery: 
and plant and acquisition of unit 
exc~iange spares for minimi~ing 
mamteuaucc time. The estimated 
cost ~>f .Kh~ragpur Workshop 
Modermsat1on 1s Rs. i9:J.55 Jakhs. 

(d) 31-3-75 1539:;. 
31-3-76 15516 
31-3-77 15506 
31-3-78 1 5 75<> 
3 I -3-79 I.)~ho 

31-3-80 15827 
]I-3-81 I 5H9!~ 

(e) There will niether I)(" any 
increase nor decrease in the number 
of employees on account of moder-
nisation of Kharagpur 'Workshop. 

Guidelines to States for Sett ... 
ing up of Leprosy Control Board 

10212. SHIU 
Will the Minister 
AND FA!\HLY 
pleased to state 

.AIC. DAS : 
of HEALTH 

WELFARE be 

(a) the states where Leprosy 
Control Board have been consti-
tuted ; and 

(b) whether Government have 
a proposal to send guidelines to 
various States for the formation 
of such Leprosy Control Boards ? 

THE MINISTER OF STATE 
IN THE MINISTRY OF HEAL TH 
AND FAMILY WELFARE 
(SHRI NIHAR RANJAN LASKAR): 
(a) and (b). The State Govt. of 
Bihar had on its own, consti-
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"tuted a Leprosy Control Board 
for coordinationg leprosy relief 
work among the voluntary agencies. 
According to information available, 
.this Board is not functioning effec-
tively now. The Govt. of Karnataka 
.have formed a State Leprosy 
Advisory Committee which is still 
functioning. In several states, the 
State Branch of the Hind Kusht 
Nivaran Sangh under the Chair-
manship of the Governor of the State, 
acts ac; a platform for exchange of 
views between the State Govern· 
ment and the voluntarv sectors and 
:for making recommendations to the 
State Government. 

There is no proposal before the 
Central Government to i-;suc guide-
.lines on th.is subject to the 
Govcrnincnt. 

Admission in three Medical 
Colleges of the Capital 

10213. SHRI ARJUN SETHI: 
Will the Minister of HEALTH A~D 
FA~ULY WELFARE ht' pleased 
to s·a·e : 

(a) wh~th~r it is a fact that 
student.:; se~king adrni.ssinn to the 
three Medical Colle~es in the 
Capital an: worri~d ova the delav 
in announccmcn t of the admission 
as per schedule; a.nd 

(b) if so, 
regard ? 

the reawns m this 

THE Ml:'\IS·: . ;~ OF STATE 
1~ THF. MINISTI< \' OF HEAL TH 
AND FAMILY WELFARE (SHRl 
~IHAR RANJAi\ LASK.AR) : 
(a) and (h). It ha<; bten intimated 
hv Universitv of Ddhi that a not· 
fi~ation in~riting applications for 
admission tn the .M .. R.B.S. Course 
of the University ·with which the 
Medical Colleges of Delhi have 
heen affiliated, was issued on 23rd 
April, 1981 and the date for 
receipt of application~ from the 
students is 20th May, -1q81. The 
entrance examina.tion for adrni~ion 

to this course is scheduled to be 
held on 8th/9th June, 1981 at Delhi 
as per schedule notified. 

Cheating of Travel Agency by 
an Indian in Dubai 

10214. SHRI ARJUN SETHI: 
Will the Minister of EXTERNAL 
AFFAIRS be pleased to state: 

(a) whether Government's atten-
tion ha-; been drawn to the Hitzdus-
tan Times dated the 15th April, rg8r 
that an Indian National is alleged to 
have swindled more than R~. 480 
lakhs from a Travel Agency in Dubai 
and escaped to India; and 

(b) if so, the details thereof? 

THE MINISTER ~OF EXTER-
NAL AFFAIRS (SHRI P. V. 
NARASIMHARAO) (al Yr-:; Sir: ~he 
G..>vernment h'\Ve seen the news item 
referred to in th.! question. 

(b) Th(~ above news item. is in 
regard t0 an India11 national, na,nely 
Shri G,1;Jinath Na'iu'.:uddy Sitara:ri, 
:-,on of ~adukuddy Para1<a.~dy Ka.rna-
~aran, bea~ing Passport No. Q.-
6-t-54:2. He is suspected to have em-
bezzled Dirham six million ( equiva-
lent) to ?-pprox R". r .2 crnres) in 
cheques l1l Dubai. Shri Gopinath 
Nadukuddy Sitaram has been an 
accountant for the last r 5 years in he 
Dubai Na .. ional Air Trav(•J Agency 
He is understood to have returr1ed t~ 
India on April 3, 1981. 

Dubai Police have sought as~is­
ta.nce and cooperation of the Govern-
ment of In?ia for investigating the 
charg? of embezzlement against 
Gopamath Nadukuddy Sitaram. 
Necessary cooperation 1~; being 
extended.· 




